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State Trad1Dc Corporation 

17... Shalkll Moha.......... Akbar: 
Will the Minister ot Commeree and 
Iadnstl'J' be pleased to state: 

Cal the procedure of recruitment of 
.taft' and oIIIcers in the State Trading 
Corporation: 

(b) whether Government are aware 
that nonnal rules and practice of 
ret'ruitment are not observed by the 
Corporation; and 

(c) the action Government propose 
to take in the matter? 

Tbe MlnIloter of Commerce (Shr\ 
Kanual(O): (a) The recruitment Is re-
gulated aecording to the procedure 
laid down in the service Regulations 
of the Corporation. Reoruitment to 
post. carrying a salary of Rs. 1800 
and below but above R.. 500 p.m. is 
by 8 Board consisting of 3 Director. 
ot the Company. Recruitment to 
post below Rs. 500 i. by a Committee 
conlisting of Scnior Departmental 
OfftCf"'rs or the Corporation. Recruit-
ment to posts carryin, a salary of 
Rs. 1500 and more, the President's 
approval is necessary. 

(b) No, Sir. 

(c) Does not arise. 

Central Public Work. Department 

1745. Shrl A. M. Tariq: Will the 
Minister Df Works, Rouslnc and 
SUpply be pl"u.;cti to state: 

(a) thl' number of permanent posta 
in Divisions and sub-Divisions se-
parately for Civil and Electrical En-
gln"""ing in the Central Public Works 
Departml'nt; and 

(b) Ihc numbt·r of ollleers on roll 
at pl'l'Sent actually conllrmcd against 
these posta? 

The Deputy MInIster 01 Worb, 
Rousing and Supply (Shrl AnlI K. 
Chanda): A statement i. laid on the 
Tobl,' of the House. [S •• Appendix 
lIl, ."n,xure No. 40j. 

Temporary Enclneen In C.P.W.D_ 

1748. Shri A. M. Tariq: Will the 
Minisl.er of Works, RousInc and 
Supply be pleased to state Ihe number 
of Executive Engineer., Assistant Ex-
ecutive Engineers Class I, Assistant 
Engineers Class II separal.ely for Civil 
and Elcctricial sides, on the rolls of 
the Central Public Works Department: 

Ca) as on lst January, ID57; 

(b) as on ht January, 1960; 
,(c) as had completed !.en or more 
years of continuous service in the 
grade on lst January, 1960 and are 
still temporary; and 

(d) as had completed three Or more 
years of continuous service in the 
grade on 1st January, 1960 and are 
still temporary? 

The Deputy Minister 01 Works, 
Ho_Jag and Suppl,. (Shrl Anil K. 
Chanda): (a) to (d). A statement 
giving the requisite information .. 
laid On the Table of the House. [See 
Appendix III, annexure No. 411. 

Circulation of Ne~pen 

1741.. Shrl Raghunath Sinrh: Will 
the Minister of information and 
Broadcasting be pleased to stat,· what 
was the cirC'ulation of vernacular and 
EnIC1ish newspapers on the eve of 
n{'wspapcr import control order and 
what it is at prc~cnt? 
Th~ Minister of Information aDd 

Broadcasting (Dr. Keskar): News-
print was removl'd from Open 
General Licens(' on 2nd April, 1955, 
from which date ("ontrol on import of 
newsprint is in force. The Press 
Registrar's ora:anisation was set up on 
1st July, 1956. and details of circula-
tion of newspapers for the period 
prior to that date are not available. 
Figurt"s of circulation in the subse-
quent y .. ars are availablt' in the 
Reports of tht' Registrar. 

Suppl,. of Yarn to ROIIIery Ual'" 
11'" Shri AJlt SJagh Sarhadl: Will 

the Minister of Commerce and IDdus-
try be pleaspd to state: 

(a) whether it ill a fact that the 
scheme announced by the Govem-




